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(c) Closure directions had been issued in case of 65 units which included 29
tanneries. Subsequently, based on compliance, closure has been revoked except for 8

units which remain closed as of now.

(d) Ensuring that no garbage/harmful waste are flushed into river Ganga by the
industries situated adjoining the river is an ongoing process through continuous
monitoring and vigilance by CPCB. In addition to installation of online monitoring
system, CPCB along-with State Pollution Control Boards 1s conducting physical checks

as required to achieve this objective.
National E-Panchayat Mission Mode project

T#83. SHRI BHUPENDER YADAY: Will the Minister of PANCHAYATI RAT be
pleased to state:

(a) the present status of National e-Panchayat Mission Mode Project;
(b) the number of panchayats which have been computerized, so far; and

(c) the details of funds allocated for this purpose, State-wise and Union Territory-

wise and their utilization, so far?

THE MINISTER OF PANCHAYATT RAT (SHRI NARENDRA SINGH TOMAR): {(a)
The Ministry of Panchayati Raj is implementing e-Panchayat Mission Mode Project that
addresses all aspects of Panchayat's functioning, including planning, budgeting,
implementation, accounting, monitoring, audit and delivery of citizen services like issue
of licenses, certificates, tax collection, etc. To address the above aspects of Panchayat's
functioning, the Ministry has developed core common software applications collectively
known as "Panchayat Enterprise Suite” (PES). The present status of adoption of PES
applications States/UTs-wise is given in the Statement-1 {See below).

(b)  As per the information supplied by the States and Union Territories, out of
nearly 2.55 lakh Panchayats in the country, approx. 1.36 lakh Panchayats are computerized
as on July 20, 2016 under the Central and State Government Schemes.

(c) Ministry of Panchayati Raj operated the scheme of Rajiv Gandhi Panchayat
Sashaktikaran Abhiyan (RGPSA) till 2015-16 which included e-enablement of Gram
Panchayats as one of the components. The utilisation certificates are submitted by the
States/UTs against the total funds released for various activities including
computerisation. The Minmistry does not maintain record of each component separately.

The release and utilisation status of funds under RGPSA is given in the Statement-IL

TOriginal notice of the question was received in Hindi.



70 Written Answers to

[RATYA SABHA |

Starrved Questions

Statement-I

State/UT-wise adoption of the PES applications

Name of Application

In use by States/UTs

PRIASoft

{Captures receipt & expenditure details
through voucher entries and automatically
generates cash book, registers, utilization

certificates etc)

PlanPlus

{(Helps Panchayats, Urban local Bodies
and line departments in preparing
perspective, annual and action plans)

National Panchayat Portal

(Dynamic web-site for each Panchayat
to share information in public domain)

Local Government Directory

{Captures all details of local Governments
and assigns unique code. Also maps
Panchayats with Assembly and

Parliamentary Constituencies)

ActionSoft
{Facilitates monitoring of physical &

financial outcomes/outputs under

various programmes)

Andhra Pradesh., Assam, Bihar,
Chhattisgarh, Haryana, Himachal Pradesh,
Jharkhand, Maharashtra, Odisha, Punjab,
Puducherry, Rajasthan, Sikkim, Tamil Nadu,
Telangana, Tripura, Uttarakhand,
Uttar Pradesh and West Bengal

Andhra Pradesh, Bihar,
Chhattisgarh, Gujarat, Haryana, Himachal
Pradesh, Jammu and Kashmir, Tharkhand,
Karnataka, Madhya Pradesh, Maharashtra,
Odisha, Punjab, Rajasthan, Sikkim,
Telangana, Uttarakhand, Uttar Pradesh
and West Bengal

Assam,

Andhra Pradesh. Assam, Bihar,
Chhattisgarh, Dadra and Nagar Haveli,
Daman and Diu, Gujarat, Haryana,
Himachal Pradesh, JTharkhand, Madhya
Pradesh, Maharashtra, Odisha, Punjab,
Rajasthan, Sikkim, Telangana, Tripura,
Uttarakhand, Uttar Pradesh and West
Bengal

All States/UTs except Nagaland,
Mizoram and Delhi

A&N Islands, Andhra Pradesh, Assam,
Bihar, Chhattisgarh, Gujarat, Haryana,
Himachal Pradesh, Jharkhand, Madhya
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Name of Application

In Use by States/UTs

National Asset Directory

(Captures details of assets created/
maintained; helps avoid duplication of

works and provide for maintenance)

Area Profiler

(Captures geographic, demographic,
infrastructural, socie-economic and
natural resources profile of a village/
panchayat. Universal database for

planning of all sectoral programmes)

ServicePlus

(A dynamic metadata-based service
delivery portal to help in providing
electronic delivery of all services in
all States. The functionality of the
erstwhile Redressal
applications has also been subsumed

Grievance

into this application)

Training Management
(Portal to address training needs of
stakeholders including citizens, their

feedback, training material etc.)

Pradesh, Maharashtra, Odisha, Rajasthan,
Sikkim, Telangana, Uttarakhand, Uttar
Pradesh and West Bengal

Andhra Pradesh., Assam, Bihar,
Chhattisgarh, Dadra and Nagar Haveli,
Gujarat, Harvana, Himachal Pradesh,
Jammu & Kashmir, Jharkhand, Kerala,
Maharashtra, Manipur, Puducherry,
Punjab, Rajasthan, Sikkim, Tamil Nadu,
Telangana, Tripura, Uttar Pradesh,
Uttarakhand and West Bengal

Andaman and Nicobar Islands, Andhra
Pradesh, Arunachal Pradesh, Assam,
Bihar, Chhattisgarh, Dadra and Nagar
Haveli, Goa, Gujarat, Haryana, Himachal
Pradesh, Jammu and Kashmir, Jharkhand,
Karnataka, Kerala, Lakshadweep, Madhya
Pradesh, Maharashtra, Manipur, Odisha,
Punjab, Rajasthan, Sikkim, Tamil Nadu,
Tripura, Uttarakhand, Uttar Pradesh and
West Bengal

Chhattisgarh, Jharkhand, Maharashtra,
Odisha

Maharashtra
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Statement-I1

Release of funds and their utilization by States/UTs under RGPSA
(period 2012-13 to 2015-16)

{Z in crores)

Sl No.  State Funds Released Total funds
(2012-13) {2013-14) (2014-15)  (2015-16) utilized till
14th July,
2016
1 2 3 4 5 6 7
1 Andhra Pradesh 0.00 41.59 24.19 12.50 76.39
2 Arunachal Pradesh 099 871 772 0.00 13.19
3 Assam 0.00 16.65 26.04 17.08 2171
4 Bihar 0.00 861 6367 0.00 235
5 Chhattisgarh 125 2573 11.39 1464 4910
6 Gujarat 332 3165 1.06 0.00 36.03
7. Haryana 566 293 18.78 0.00 14.84
8  Himachal Pradesh 495 1584 1526 248 28.57
9  Jammu and Kashmir 000 945 8.58 0.00 089
10, Tharkhand 0.00 16.45 1620 940 30.19
11.  Karnataka 227 25.56 46.80 327 4360
12 Kerala 0.00 16.58 1449 0.00 27.86
13. Madhya Pradesh 099 42.83 3745 10.80 43.82
14, Maharashtra 0.00 83.17 3475 450 66.98
15 Manipur 0.00 160 542 540 975
16, Odisha 0.00 2873 3292 0.00 31.70
17.  Punjab 290 797 0.00 2.60 10.87
18 Rajasthan 1361 15.45 11.55 440 370
19.  Sikkim 0.00 315 6.84 120 796
20, Tamil Nadu 0.00 58.14 2016 8.90 78.24
21. Telangana 0.00 34.64 2994 1313 4862

22, Tripura 0.08 9.09 236 1.30 11.25
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1 2 3 4 5 6 7
23, Uttar Pradesh 477 4237 (.00 11.00 3862
24, Uttarakhand 211 547 13.04 309 1435
25, Mizoram 0.00 0.00 243 0.00 223
26.  West Bengal 0.00 823 217N Q.90 6.60
27. Dadra and Nagar 0.00 0.00 1.08 0.00 0.00
Haveli
28, Goa 0.00 0.00 (.00 1.06 0.24
29 Lakshadweep 0.00 0.00 000 160 0.00
30.  Daman and Diu 0.00 0.00 1.50 0.00 0.00
31.  Chandigarh 0.00 0.00 0.00 0.00 0.00
Totar 4290 560.59 481.39 16769 719.65

New process of planning

#84. SHRI C.P. NARAYANAN: Will the Minister of PLANNING be pleased to

state:
(a) what is the status of planning at present in the country;

(b) what changes Government has brought about in the process of planning

with conversion of Planming Commission into NITI Aayog;

(¢) what changes have been brought about in transferring funds to the States,

in lieu of Five Year Plans; and

(d) whether Government has introduced remedial measures to see that there is
no defacto loss to States in getting funds from the centre for annual development

programmes?

THE MINISTER OF STATE OF THE MINISTRY OF PLANNING (RAOTINDERIT
SINGH): (a) The current financial year 2016-17 is the terminal vear of Twelfth Five Year
Plan. It has been decided to discontinue the system of Five Year Plans beyond March,
2017,

(b) Government has now decided to formulate a long-term vision with a 15 years
perspective, a 7 year strategy for achievement of the national development agenda, and
a three year action plan based on the predictability of resources during the currency

of Fourteenth Finance Commission.



